
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI  

 

APPEAL No. 47 of 2024 (SZ)   

 

M/s. SARAVANA BLUE METALS  

… Appellant  

Vs  

SEIAA and Ors               …Respondents.  
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1. 14.08.2020 Environmental Clearance granted for quarry 

in SF No. 33/2 and 34/2A 
146 
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161 

 

Dated at Chennai on this the 18th day of February, 2025  

 

 

 

 

M/s. P. Kokila,  
K. Priyanka,  
B Girija &  

K Mokshavathy  
COUNSEL FOR APPELLANT  

No.8, Esplanade Road, Ground Floor,  
United India Building (LIC),   

Opp. to Madras High Court Esplanade Gate, 
 Broadway, Ch - 108 

Ph – 6385198949  
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